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(7M=23 ft.) wide carriageway is 
under consideration. AllOC'ations for 
development of National Highways 
and the 'All India' picture permitting 
the work is likely to figure in the 
] 978--83 five-year Plan. In the mean 
time every endeavour is being made 
to ~aintain a fair riding quality on 
the road. 
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Interpretation of guidelines by the 
Censor Board of F!lm Censors 

4239. DR. VASANT KUMAR PAN-
DIT: Will the Minister of INFORMA-
TION AND BROADCASTING oe 
pleased to state: 

(a) whether All India Film Producers 
Council has criticised in the press the 
views of Central Board of Film Cen-
SOrs and their Regional Panels in 
overstepping and interpreting the 
norms of Censor Code and guidelines 
beyond its scope; 

(b) whether large Rcale 'banning' of 
'bad films' has been made by the 
advisory panel of elmtral Board 0% 
Film Censors; 

(C) number of films passed by the 
Censor Board during 1977 and 1978 
(upto June) and of those how many 
were passed as "A" Certificate Films 
and; 

(d) whether Government propose to 
reconsider the new interpretation and 
give further definite guidelines to the 
Censor Board to remove uncertainty 
and set back to Film Industry which 
is already working under heavy pres-
sure of finance, shortage of raw 
material and limitations? 

THE MINISTER OF INFORMA-
TIO:'-J AND BROADCASTI;..IG 
(SHRI L. K. ADVANI): (a) The 
report appearing in the Press rega~d­

ing interpretation of Censor Code 
and guidelines by Censor Board on 
behalf of All India Film Producers 
Council has been brought to the notice 
of Government. The same has. how-
ever. been described by the Chairman, 
Central Board of Film Censores. :'5 
factually incorrect. 

(b) No film has been banned 'le· 
cause it is bad. Films are grantee! 
certificates or refused certificates ,r, 
the light of the guidelines issue<1 
under the Cinematogrlq)h Act. 

(c) A statement is attached. 

(d) Does not arise. 

StatelDent 

1977 (UptoJune) 1978 
Year -------

Indian Foreign Total Iodian Foreign 10tal 
----------
No. offeature films certified 557 192 749 281 58 339 

No. of , A' Certificates 29 58 87 22 14- 36 

No. of Short Films certified . 1206 950 ItI56 616 357 973 

No. of "A" Certificate 13 14 




